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Advt. No. _09/2017 dated: // May 2017

. R
) % F. No.A.12024/1/2017-Estt.
4 National Human Rights Commission |
’ Manav Adhikar Bhawan,

Block-'C', GPO Complex New Delhi —110 023

Applications are invited from suitable candidates fulfilling the eligibility

conditions for appointment to the post of Senior Accounts Officer as mentioned

below, in the National Human Rights Commission on transfer on deputation on

foreign service/re-employment/short-term contract basis.

2. The Commission is a Statutory Autonomous Body and candidates selected

will be appointed on transfer on deputation basis initially for a period of three years.

National Human Rights Commission is an eligible office for allotment of Govt.
accommeodation.

S. | Name of the post/Pay Band Mode of induction Vacancy
No.
1 Sr. Accounts Officer By deputation failing  which by re-|1

PB-2 Rs. 9300-34,800/- + GP Rs. 5400/- employment/short-term contract

(pre-revised)

(A) Basic Eligibility conditions:-

Senior Accounts Officer:-

By deputation:-

Officers holding analogous posts in the accounts organizations. Officers in the scale of
Rs.7450-11500/- (pre-revised) working in the Accounts Organisation with 2 years regular
service in the grade.

By re-employment/short term contract:

Persons who have held analogous posts on regular basis in the Accounts Organisation. T
he period of short-term contract-re-employment shall not exceed 2 years,

(B) Other terms and conditions For degutgtion[re-emplogmentzgho;-
term_contract posts:-

a) The deputation will be governed by the terms and conditions contained in
the Department of Personnel and Training’s O.M. No.6/8/2009-
Estt.(Pay.II), dated 17.6.2010 as amended from time to time,

b) The applications of eligible candidates who are desirous of being
considered for appointment to the posts meant for deputation and can be
spared immediately, may please be forwarded to this Commission latest
by 29* May, 2017 alongwith attested photocopies of ACRs for the last 05
years and vigilance/disciplinary clearance. The applications should clearly
indicate the service particulars, experience and educational qualifications
etc. in the prescribed form as at Annexure-I. Applications received
directly or without ACRs will NOT be entertained. The forwarding
authority may also certify the information furnished in the bio-data.

c) Retired persons applying for re-employment/short-term contract
and direct recruitment basis may submit their applications in
Annexure-II directly to the Commission.

d) The maximum age limit for appointment on deputation basis shali
be 56 years.




(C) How to apply:-

The candidates fulfilling the eligibility conditions may apply in the prescribed
format as per Annexure-I for the post earmarked to deputation. For the
post earmarked to re-employment/short term contract and direct
recruitment basis, they may apply on Annexure-II and send the same
by post to the Under Secretary (Estt), National Human Rights
Commission, Manav Adhikar Bhawan, Block-C, GPO Complex, INA, New
Deihi-110 023, along with copies of relevant supporting self attested
documents like proof of age, qualification, category Certificate, disability
certificate etc.

3. The applications without supporting documents, photograph, unsigned and

incomplete applications, in any manner, shall be summarily rejected.

4. The candidates who are already in Government Service should apply through
proper channel failing which the applications shall not be considered.

5. Last date for receipt of applications will be 29 May, 2017. Applications
received beyond due date will not be considered.

goday Dubey)
ctor (Admin.)

: 011-24663466
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APPLICATION FORM FOR APPCINTIMENT ON DEPUTATION POST

Photo

Aclvt. Na. o9 01?7

L Nameand Address
(in Alock Letlers)
2. Date of Birth {in Christian era)
3. 1) Bate of entry In senvice
fi). thate of retirement under CentraLfS‘tate ,
Government Rules . -
A. Educativnal Qualifications . i
S. Whether Educatiomal and other qualifications
raquired far the post are satisfied, (Wany  # o .
qualification has heen treated ac equivalent | . .
1o the one prescribed mthcfhdcs,statethl: .
authority for the symel.
Qualification JEwperienca required as mention

Qualificatinns/experience possessed by the officet

in the advertisement/vacancy cradar

Essential : Egsential

A Quatification ‘ Al_Qualification S
B) Experience - : . B) Experience - .
Desirable . Dosiable ™

C) Ouafification - €} Ouaffication )
D} Expetience D} Experienca

51 Note: This Column needs to be amplified to indicate Exsential and Deslrable Quafifications as
menticned in the ARs by the Administrative inistry/DepsrtmentfOffice at the time of ssue of
Groular and issue of Advertisement tn the Emgployment News

5.2 In the case of degren 2nd Post Graduate Qualifications Hective/inain subjects and subsid'arysuhjem
may bz indicted by the condidate,  + -

£ Fease state cleatly whether in the ghtof -

entries made by you above, you meet the
requisite Fysential Qualifications and work

experience of the post.

6.1 Note: Borsowing Depariments arc to provide thelr spml‘ccmnmenufﬂmrs confirming the re!evant
Essentlal Qualification/Wark experlence passessed by the Candidate (35 Indicated inthe Bm-dau} whh
reference ta the post appliad. .
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7. B:::nls of Emplayment, In chronological order. Encose 3 separana shast duly authenticated byynur

sipnature, JfH-:spamb:bw ks innsftlclesnt.
Offceftmatitution | Pot hetdon - | From Yo “Pay Band aod Grade | Nature of |
. regulsr hasis PayfraySmleofthe | Duties (]
postholon mgttar Jdetall) .
} Lasis hightightlag |
experirnce
' required  for
- ths post
applied for
f l

*importaot: Payband and Grade Pay pranted undes 'N:Pfa-ht:i; :m: pesscnal to the offioer and

) therefame, shovld mot be mentinned anfPayEmdandGudePlﬂHymlacfdmpnnhddcn -
* reguiar bask to be mormaged, Dataily of ACPSMACE with present Iy Band and Grade Parudmwd:
lcn:ﬁtsh:vqb:eudnwahy:hecmdmmaybe:mﬁcat:dubdwc ’
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Oftcx/institution | Pay, Fay 8and, andﬁmdghu fram : To
| deawnunder ACP S WACH Schems (. ,

. - 1 ) . - . -
&dep;m;temﬁqmmtl.e.ad- e

hac or Temparery or QuasHPemainent | - .

or Percmanent . . b
8la case the present employiment i .
beld .op  deputationfcontract  basis, | - .
pleyse gtate. .

~
a) Thy date of Ialtial{ b) Pernd of appointment o Neme of the parmemt d) Name of the |
] &rpoitroent ondeptationfcuntract | officeforgavivation  to |'pest 2nd Pay of
] . whitch  the appli:am the post heid In
~ belogpr, . :

\r@hnm Cecaranee and

23 Noicy in case of Offierys slready an deputation, the applications of surh officers
shauld be forwarded by the'parent cadeef Depavtment slang with Cadre Clearznge,
tncfority cortificate.
232 Nﬂrhfatmadon vnder Calumn 9{c] & {d) 2boue munbe;kmhvﬂmts
where p:mm i hraldlng 2 post on deputation cutsida ﬁw:zd:durgaabathn but
sl malntaining 7 Jlen in hix panem adref arganlsation

i
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- 'ﬁ. ¥any post held oo Deputation In Ith:
st by the applicant, date of retuen

J aalnst the relevant aolumn) -

-5-

Tom the kst doputation ond other
depally  *

LA IHonal detatl abort preacnt
employment: .

Fleaw state whether working ender
[mdicate the same of your employer

7 Cenyal Govemment

b} State Govemment

o Amcramaus Draniration

q] Sovemment Urdertaking
I B} Unteersipies

Nl _Others

1L Flease stale whether yau ore
Wwarking In the same Departovent and
e I the feeder prade or Feeder to
feador grade.

13, Are you In Revised Scale of Fay? H
yet, gwe the date from which the
revision tock place and also ndicate the
reevkedsale o l

ﬁﬁhﬂmmnspa::uo;;ﬂ: rowdrem

Basts Pay Inthe FB

Gradg Pay

Total Emotuments

5. In cate the applicont belongs 1 30 Onzanisstion which Is not toiigwing the Contral Government

Payscales, the biest mbary siip i:sm:d by the Drantsution showing the folowing detalls may be

endaged,
Basle Pay with Scale of Deamness Pay/interim Total Enoluments
Pivand atc ol refef Jother Allowonzes
Intrement eic, fwith break-up H
detailg) .

the past,

A5A Additional Information, If any, reievant to the
Il post you appiied for support af yaur suftabliity for

[Phisamong ather things may pravide information with

rerd to {f) additfonal aeademiz quaBfications i)
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Fhove Eeacribed In , th= Vagancoy

OroutarfAdvertisermant)

{Note: Endase @ separate sheet, tff the space bs
troutfictent}

“pecognition Vi) 2oy other Infonmation.

AL Achlevernents )

The candidstes 3re requested to indicnte Informatizn

with regand to; .
[} Hescarch pubficatlons aad  eeports and speckl
prejerts

{1 Awandsfscholarships/O1fical Apprediation
(M  aAffitation wkh  the  profesioml
bodi=sfinstitutionsfsacietles and; .

{) Prteatx gstered in own name oruchicved for the -

organbation

() fory s=search/ nnovative mezsure. Involaing offical . . -

L‘ﬁ:@a&m:mmﬂuum:ﬂmk

frsoificlent)
17. Ficase stiie whether you 2 agplying for - : j
deputation (BTQ/Absorption/Re-employment Sasist! ) -
{Offivees undér Gentrzi/Stite Goveraaents »ie oaly .

tlgitle for “Absorplion”, Candidates of aop-
wwﬁgmﬁmmwm .
Term Cantracy - -

s oon ST STC [ “AbsorpTiortfRecmploriien? ) L
are aveisblc only @ the wsanty drosar specialy .

mentioned recpiment by “STC” vr "Absorption” or
“fe-employment} - .

TS Wheliee befongs 40 SC/ST

tharthe -

1W=nmﬁ&ygnnewunw&mhﬂaﬁmﬁmmndlmm wer

mmhmmmmwwuwmmdw :

CNficationf Work Expericnce sibralited by me villl ¥lco e assteand by the Scfecton Committcectthe
time of seleciion for the post. The Ivformation/ deralls provided by me are correct and troe 1o the begt

f g kemolocige 36 i enarit fach iadbng s bearing ey selection har boon scpprossed/ withed.
[Sratizne of the tandidate) :
. Adkiness
Date - .
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o Cx ritfication by the Empbayer/ e Controdting Astharity

the information/ oetals prosided in she shove application by the 2pplicant ace troe and
canest as per the fos avallablc on “fecords. ‘Hefshe pnatcsses edumational qualifications asd
caprrieno mentioned 10 the vaaanty Circular, \f selected, hefshe wiltbhe relioved jmmrediztely.

R Alsa conlficd thayy . ’ i

] These is novigilance of dhdpﬂnar‘y:m.-pmdingj contenplated agatast Shrifsmt..

g °  HigjHer i::u-:sﬂ:y Is certified. - .

it} Hisf Her CR Dossier in prighatis entlosedfghotocoples of the ACHS far the fst 5 years duly
attcsted by an officer c!ﬂnmlpluﬂummﬁmnw_d Lyia of sbove are eadased.. -

N} No rraiur] misoc penaly fras been imposed on hlm/ hor during the st 20 years or Afiseal
majarf minor peratdes imposed on Him/ her denisg the last 10yeas endascd. (asthe sk may be)

. * ' Countersigned

At
"
\' -

TLIET]

v mwm et



ANNEXURE-I

L]

APPLICATION FORM FOR RECRUITMENT TO THE POST OF............00000zm0n000m00a)
ON RE-EMPLOYMENT/SHORT-TERM CONTRACT/DIRECT RECRUITMENT BASIS'

Paste here firmly
recent photograph

(4 cm x 5 cm)
(do not staple)

"Ayt: No. oG o1 7

Post applied for:

1. Name of Candidate
(As per matriculation certificate)

ﬁ. Father_"é Name

3. Mothgr’s Name

4.  Dateof Birth
(As per matriculation certificate)

4(a). Age as on last date for receipt of
application :

4(b). 'Whether seeking age relaxation :

5. Gender (Male/Female)

6.  Nationality

7. Category
-(whet__her SC/ST, /OBClGenqral)

'8..  Whether Physically Handicapped :
(OH/VH/HH) ' '

8(a). If VH, whether scribe is required :
or not




Qrganisation

- -
[} \\
9 Educational/Professional Qualification:
School/ Class/
:];(l)' Exar;/sDec? ree College/ Subject Taken Y::;i:f Division
. asse University P g & %age
10. Experience:
. Name of the : Scale of pay
" Employer/ Post Nature of duties and last sala
ploy Held | From | to o Y

11,

12.

-13.

14.

Permanent Address

Address for Communication
along with Pin No.

Mobile No. (if any)

E-mail-ID (if any)
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.. 15. Any other information : /.

- 7
~

Dated:
(Signature of the candidate)

DECLARATION

(i) I have not submitted any other application for this examination. I am aware
that if I contravene this rule, my application will be rejected summarily by the

Commission.

(i) I have read the provisions in the Notice of the examination carefully and I
hereby undertake to abide by them.

(iif) I further declare that I fulfill all the conditions of eligibility regarding age
limits, educational qualifications etc., prescribed for admission.to the examination.

(iv) * For Central Govt. Civilian Employees seeking age relaxation

I declare that I am a Central Govt. Civilian Employee and completed 3 years
regular service or regular length or service stipulated in the notice of the
examination on or before date of closing of submitting application form given in the

notice.

(v) *For _candidate belonging to OBC :
I declare that I belong to the community which is recognized as a backward

class by the Govt. of India for the purpose of reservation in services as per orders
contained in Deptt. Of Personne! & Training Office Memorandum No. 36012/22-93-
Estt (SCT) dated 8.9.1993. 1 also declare that I do not belong to the
person/sections (creamy layer) mentioned in column 3 of the schedule of the OM
mentioned above and modified vide Govt.. of India DOPT OMs mentioned in the
Notice. 1 further declare that I am in possession of OBC Certificate as per the

prescribed format. : -

(vi) I hereby declare that all statements made in this application are true,
complete and correct to the best of my knowledge and belief. I understand that in
the event of any information being found suppressed/false or Incorrect or
ineligibility being detected before or after the examination, my
candidature/appointment is liable to be cancelled.

Place :

Date : - (Signature of the candidate)
{unsigned application will be rejected)



